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SBIv. Bharat Bhushan Jain, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member
(Technical)), 2026 SCC OnLine NCLT 3700

SBI v. Hetalben Bhaveshbhai Kakadia, (Shammi Khan, Member (Judicial) and Sanjeev Sharma,
Member (Technical)), 2026 SCC OnLine NCLT 3692

SBI v. Nanjibhai Ranabhai Khamal, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member
(Technical)), 2026 SCC OnLine NCLT 3695

SBI v. Tikhabhai Ranabhai Khamal, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member
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SBI v. Yogeshkumar Chimanlal Patel, (Shammi Khan, Member (Judicial) and Sanjeev Sharma,
Member (Technical)), 2026 SCC OnLine NCLT 3693

Sushma Jain v. Registrar of Co., (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan
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Vega Medicare Ltd. v. Registrar of Co., (Kishore Vemulapalli, Member (Judicial) and Sanjay Puri,
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Vrajpack Industries v. Exxaro Tiles Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Sharma,
Member (Technical)), 2026 SCC OnLine NCLT 3702

Zankarsing Kishorsing Solanki PG v. Bank of Baroda, (Shammi Khan, Member (Judicial) and
Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 3696

National Company Law Appellate Tribunal [4]

Prakash P. Chhabria v. Deepak Kishan Chhabria, (Yogesh Khanna, Officiating Chairperson and Ajai
Das Mehrotra, Member (Technical)), 2026 SCC OnLine NCLAT 959

Punjab National Bank v. Nagireddy Venkata Pratap Reddy, (Sharad Kumar Sharma, Member
(Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 960

Sonal Sumit Mehta v. Chirag R. Shah, (Yogesh Khanna, Officiating Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 962

Vangala Bikshapathi v. SBI, (Sharad Kumar Sharma, Member (Judicial) and Jatindranath Swain,
Member (Technical)), 2026 SCC OnLine NCLAT 961

Securities and Exchange Board of India [2]
Ananya Finance For Inclusive Growth (P) Ltd., In re, (

Securities and Exchange Board of India), 2026 SCC OnLine SEBI-IG 12
Sundaram Alternates, In re, (

Securities and Exchange Board of India), 2026 SCC OnLine SEBI-IG 13

Circulars [11]
* Central Board of Direct Taxes [Noti. No. S.0. 3983(E)]
* Central Board of Direct Taxes [Noti. No. S.0. 3984(E)]
* Ministry of Commerce and Industry [Noti. No. S.0O. 3678(E)]
* Ministry of Commerce and Industry [Notification No. 65/2025-26]
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* Ministry of Communications and Information Technology [Noti. No. G.S.R. 644(E)]
* Ministry of Environment and Forests [Noti. No. 17013/04/2008-1FS.II]

* Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.0. 3379(E)]

* Ministry of Law and Justice [General Notice]

* Ministry of Shipping [Noti. No. G.S.R. 645(E)]

* Ministry of Youth and Sports [Noti. No. G.S.R. 641(E)]

* Securities and Exchange Board of India [Noti. No. HO/38/13/11(14)2026-MIRSD-
POD/I/17111/2026]
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Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

